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trying to find out. Everbody is very
anxious about her safety. You must take
this responsibility and please see that she is
safe.

SHRI KAPIL VERMA: She might
have been taken to another Police Station.

THE DEPUTY CHAIRMAN:
Now we have a reply by the Finance
Minister to the Short Duration Discussion
and a Statement on Andhra Pradesh. Let
the Finance Minister reply.

THE MINISTER OF FINANCE
fPROF. MADHU DANDAVATE):
Madam, I would suggest that in th>s
atmosphere the Discussion on the price
situation would not be all right. It may be
put off till tomorrow.

SHRI P.SHIV SHANKER:
Madam, that would be fine because it is a
serious matter.

THE DEPUTY CHAIRMAN:
If the House agrees...
SOME HON. MEMBERS: Yes, yes,

STATEMENT BY MINISTER

Relief measures for Cyclone victims in
Andhra Pradesh, Tamil Nadu and
Pondicherry
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I will find out.

[The Vice-Chairma n (Prof. Cha-iidresh
P. Thakur) in t he Chair].
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